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PUNJAB VIDHAN SABHA SECRETARIAT

NOTIFICATION
The 4™ August, 2025

No. 1-CPU-2025-26/ _lté_ Against the vacancy caused due to death of Sardar
Kashmir Singh Sohal, M.L.A. in the Committee on Public Undertakings, the Hon'ble Speaker
has been pleased to nominate Sardar Kuldeep Singh Dhaliwal, M.L.A. on 01% August, 2025
under Rule 180(3) of the Rules of Procedure and Conduct of Business in Punjab Vidhan Sabha

(Punjab Legislative Assembly), to serve on the said Committee for the remaining period of the

year 2025-26.

CHANDIGHARH: RAM LOK KHATANA
DATED: 04™ August, 2025 SECRETARY,
PUNJAB VIDHAN SABHA

No. 1-CPU-2025-26/__ 0 S &% Dated Chandigarh, 04" August, 2025.

_ Copy forwarded to Sardar Kuldeep Singh Dhaliwal, M.L.A. and other Members
of the Committee on Public Undertakings of Punjab Vidhan Sabha for information.
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